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CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKJLAM BENCH.

0.A.No0,189 of 1994

Monday this the 31st day of January, 1994

SORan

The Hon'ble Mr.Jw tice Chettur Sankaran Nair,
' Vice Chairman

The Hon*ble Mr,P,V, Venkatakrishnan, Administrative -

Member
] T,Ma Santhabai,
C/o N, santhoshkumar
Andimadam, Akathethara Amsam, v
Palakkad. «eoesApplicant
- (By aAdvocate Mr.P.Santho shkumar) |
Vs. ‘
1l Union of .India represented by the
. General Manager, Southern Railway,
Madrase
2. The Divisional Personnel Officer,
~  Southern Railway, Divisional Office,
Palakkad. ' ‘ .+ Respondent s

(By Advocate Mr.Mathew J Nedumpara)
O RDER

CGiETTUR SANKARAN NAIR(J), VICE CHAIRMAN.

Applicart submits thst she was borm en
10.2.1941 and not on 19.1.1936, as the records
maintained by the‘Rai‘lways shbw. If that is so,
it is up!to her to convince her émployer regarding
her correct Date of. Birth.r She may make a reére-
sentatioh, If a representatiocn is made, notwithstanding
her retir‘ement:v teday, it will he examined affording
her an opportunity to substantiate her casé and final

decision in the matter taken within three months
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of the date of receipt of the representation. If
it is found that her Date of Birth is 10.2,1941,

she will be allowed to rejoin duty.

2, Application is disposed of with the aforesaid

directions. NO @ sts.

Dated 31st January, 1994,

QWMM | }j&w l’\o.vuv-v‘cau/
P.V.VENKAT 5KR ISHNAN CHETTUR SANKARAI NAIR(J)
ADMIN ISTRAT IVE MEMBER VICE CHAIRMAN
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